RCA No.360/2016
DDA Vs. Khub Chand Tyaqgi & Anr.

(Through VG Ciseo-Webex)

02.07.2020
At 11:15 AM to 12:00 Noon

Presant - Ms Jaya Goel, Ld. Counsel far the Appellanl.

Sh R.K.\Verma, Ld. Counsel for raspondenls.

Part arqguments or appeal heard

Bu listad for remaining F.A on 05.08.2020 at 11:00 AM
Link be sent to the paries ! counsels well on time. Let, @

scanna¢ copy of urder-shect be sent o Cnmputg Eranch for

uploading, as per procedure, 'l
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(RAJINDER KUMAR)

SCJ-cum-RC (West), THC
Delhi: 02.07.2020

Scanned with CamScanner



T

RCA No.261/2016
DDA Vs, Chaudhary Ram Pal

(Theough WC Cieco-Wabax)

02.07.2020
At 1115 AM ta 12:00 Noon

Present Me. Jaya Gosl, Ld. Counsa' for tha Appellant

Sh R EVorrra Ld Counsel lor respandents

Fat agumonts or appoal heard,
e listed for romraning F.A on 06 08.2020 at 11:00 AM.

Lirk be sent ta the partes / counseis wo'l on time., Let, a

scanned copy of order-shoet bo sent to Computer Branch for
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(RAJINDER KUMAR)
SCJ<cum-RC (West), THC
Dothi: 02.07.2020

Lpaadmg, os per procedurm

Scanned with CamScanner



